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"IN THE CEMMRAL LZDMINISTRATIVE TRI;BUUAL JATEUE EENCH
JATIPUR . '
0h No. 278/95 . - -
(1a o o343 /95 ) : Date of order 14.5.95
(MA NO.272/95)
Perranand and thers : aoplicants
Versus
micn oFf India & Orse. : Faespondents
Hr. 3hiv Kamar H For the apfli ant .
Mr. Manish shanlar H For the resgonisnts

CORAM:
Hon'ble Mr. OJF Sharma, Menbzr (sdministrative)
Hon'ble Mr. Fattan Pralash, Mambsr(Judicial)

ORDER

DTN A

( FEF HOM'BLE MR . QWP JSHiFHA, MUSER (ADMIITISTEATIVE)

In this acplization ander Section 19 of the -

™

mMdministrative Tribanzl act, 1985 3/5hri Parwanand,

Ehawani Shanlar andl Daulat Ran have prayed thst the

respordsmts may b directad to absorb the apolizante

on the post of Diesel aAssistant inthe scale of

B2 .750=1500 (2F) and include the names oF the

apolicams as in anneture A=1 £or s2ndiny them for
training and for test, with all conseyusntial kerefits.
2. The zspoplicants have alsc £filed a MA J0.343 /95 -

absorb2d on the post of Dizzel Assistant and if any

test Arainia
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cr three vacancies may ke lept ressrved £or the
applicants £ill the finzlisstion of the ocase. In vet
ar.ther application MoW.27

have prayed for permittinglthem to_file joint

application.
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3. We have heard the lzarned coungel for the

parties. The learnsd counszél f£or the applicants

duringy the argunent zought permis

the OA & Ma 12343 /95, Prayer iz

M are dismiszed 2s withdrawn.

|

slon o withdraw

Jgranted. OA and
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agiplization gzlso stands dlsposed of aceordingly.

( REDTTRN PRPAFASH)
' MEVBER (J)

( 0.p .S fs.m) )

MEMBER (A



